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File is taken up today for hearing by way of video conferencing on account of lockdown
due to Covid 19 in view of order bearing no. 22/DHC/2020 dated 29.06.2020 passed by the
Hon'ble High Court of Delhi.

Present: None.

Hn one has appeared through video conferencing.
M auc'h nml:ter is adjourned for purpose fixed to 09.11.2020.
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